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GOVERNMENT OF INDIA 3 -
MINISTRY OF FINANCE
{DEPARTMENT OF REVENUE)

LEC I A

New Delhi, tHe S %

NOT IF ICAT ION
TNCOME TAX

No. 832" (F.No.203/ 9% /@8-ITA.II) : Inicontinuation of
this Office Notification No. 7422 (F.No.203/| 40 / &7-ITA.II)

dated L4=7-87 it is hereby notified fdr general
information that the Institution mentioned bellow has been
approved by Department of Scientific & Industrial Resesrch,
New Delhi, the Prescribed Authority for the plirposes of nlause

( 4% ) of sub-section (1) of Section 35(Thirty Five/One/ Two )
of the Income~tax Act,C196l read with rule 6 of thebIncgmg-tgg
Rules, 1962 under the Category i subject to the
fcllo&ing conditionsg:= Institution . o

ncar Secisty, Dr. E. Eexges Road,
i) That %m%ﬁ:? Gea 4 3 = |

wil} maintain a sgparate account of the sums received
by it for scientific research. -

ii) That the said InstdtuB® 511 fuinish annual
returns of its scientific research activities to the
Prescribed Authority for every finandial year im such
fO;ms as may be laid down and intimatied to them for
this purpose by 31st May each year. :

iii) That the said ZInsgitube will subinit to the

Prescribed Authoritx by 30th June each year a copy of
their audited annual accounts showing|their income and
expenditure and Balance Sheet showinglits assets
liabilities with a copy of each of these documents to
the Central Board of Direct Taxes, New Delhi, :CGIT-
(Exemption) Calcutta amd the Concerned Commissioner

of Income=-t 8%

iv) That the saig Jretitul® .97 010 to Central

Board of Direct Taxes, Ministry of Fin%nce

(Department of Revenue), New Delhi and|DGIT(Exemption)
Calcutta before the expiry of the approval for further.
extension, Applicatipns received after (the date of
expiry of approval are liagble £n ba —-* =~



n2—

Boxges Tioad, Done Pailes

INSTITUT ION /SR8

ey ‘Goa Cancer Society, Dr. E.
fbaﬂl

This Notification is effective for a period from i~-4-88
to 31-:3-89«1 ) ,

{ Nishi Nair ) .
Under Secretzry to the Goyernment of India.
Copy- forwarded to:~
1. ""All Chief Commissioners of Income=-tax.
». All Commissioners of Income-tax (2 copies).

3. Director of Inspection(lnv.)/[Sp.Inv.)/IT&Audit/R$&?R(
Vigilance/Intelligence/Recovery/Survey/P&PR, New Uzlhi.

4, Inspection Division{CBDT}, Mayur Bhavan, New Delhi.

5. 0.5.D.(Legal), 4th floor, Super Bazar Building, Connaught
Circus, New Delhi, .~ = :

€. . Directorate of O & M Services (Income-tax), Aiwasn-e~Ghalib,
Mataz Suncdri lane, New Delhi.

7. The Secretary, Department of Scientific & Industrial
Research, Technology Bhavan, New Mehrauli Rgad, Ngw Delhi
110 016 with reference to his O.M.No. 3/449/83=FU.
dated, 7-1;&4. b . ‘

€. The Joint Secretary & Legal Adviser, Ministry of Law,
Shestri Bhavan, New Delhi.

9. The Comptroller & Auditor General of India, MNew Delhi.

10. Bulletin Section of D.I. (P&P), 2nd floor, Hans Bhavan,
I1.P, Estate, New Delhi,

11. Directors General(Income-tax Exemption), Calcutta and
other Directors General- of Income~taxe.

mo Bo Bﬂﬁ” madt DOG] ’a’laj

{ Nishi Nair )
Under Secretary to the Government of India.

12. T Goa Cancex Soclety,
Goa=4.



